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¥. 3885] =, faertl, TUETR, SR 31, 2022/97% 9 1944
No. 3885] NEW DELHI, WEDNESDAY, AUGUST 31, 2022/BHADRA 9, 1944
T, I IEg 3 STAAm 7o

T2 faeett, 25 ared, 2022

FT.AT. 4059(1).—TEIT Aragd ae Haw, 1960 * a7 4 F 71 qfeq, 7oA qq aieaegd
srtert=ae, 1958 (1958 #T 44) Fr &1 4 G T& ATHAT T TIRT FId gU g AR TAERT FET &
SATTErhTI TSI § ST sl (ot & 27 a9 it srafer & for T A1ag are &1 754 Fdl gl
TEHT AT are § ferferterd qaeg anfeer -

1. =1, AT o 9T, FA, ASTAT, A, TETE|
2. AT AT AT, Has|
3. Tk g, (RTag), THT TART, 994, 910 TREg i TaHN G & TATL, a7

4, TSI ST YT 9 HATAT F TF T (FI<h qi=a 1 & w1 a1)
5. AT ATEAT & U Framter (Faerk Y& & 9= 981), Tae7

6. ATLAT qaxeqeh & Uah giarrer (Faere 3 & Fi= 7g1), 9ae71
7. At TEA AT, TEIT A< raaie? TAIuee (FHE), Jae7
8. =i SregerT=T ATHT, J9raet AT At HHFTH AT LT (TAquaers) F gy, qee
9. ot srv g o197, §dtereH IfAaw A% SRaT (TAgens) * giaffer, aaer
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10. =t srfRer sremor Taet, Hsaw, g Fome fOrv-see Taifruee (rsuauaT), qEE |

11. ot srfeer qaeftse, srexer, s ady wi9ke farftr varformem (arddidoan) % sfafaf,
qTey|

12. AT werta ¥, e, wEwed AiF SRTT UAded ANHTESIed (THTESEr) & wiaHfd, 9%
faoeht, TaeT|

13. #ft oA WeHTHHT, THIATAT AF A -HIS TEIIE ATEH AF S=RAT (TUHIiem:) *
gfaf=ter, gas, g5

14. =ft sr&or oTHT, FEAFT sree, g oy atw forfir (ardsmeus), g, wee|

15. TX. . qTAT, TTRAT, THAT o< AT, sEasdl, Agmd, 93¢

16. Fow=t, F=+ forare forfves, @=em

[®1.9. TE1-16011/4/2016-THT]

MINISTRY OF PORTS, SHIPPING AND WATERWAYS
NOTIFICATION
New Delhi, the 25th August, 2022

S.O. 4059(E).—In exercise of the powers conferred by Section 4 of the Merchant Shipping Act, 1958(44 of
1958) read with Rule 4 of the National Shipping Board Rules, 1960, the Central Government hereby constitutes the
National Shipping Board for a period of two years from the date of publication in the official Gazette of India.

The National Shipping Board shall consist of the following members: —
1. Dr. Malini V Shankar, Vice Chancellor, IMU, Chennai, Chairperson.
Additional Director General of Shipping, Mumbai.
Joint Secretary, (Shipping), In-charge of MA Wing, Ministry of Ports Shipping and Waterways, Member.
A representative of Ministry of Petroleum and Natural Gas (not below the rank of Joint Secretary)
A representative of Indian Navy (Not below the rank of Director), Member.
A representative of Indian Coast Guard (Not below the rank of Director), Member.
Shri Rahul Modi, representative of Coastal Container Transporters’ Association (CCTA), Member.
Shri Abdulgani Serang, representative of National Union of Seafarers of India (NUSI), Member.
Shri Amar Singh Thakur, representative of The Maritime Union of India (MUI), Member.
. Shri Anil Laxman Devli, CEO, representative of Indian National Ship-owners’ Association (INSA), Member.

. Shri Aditya Suklikar, President, representative of Indian Coastal Conference Shipping Association (ICCSA),
Member.

. Mr. Prashant Seth, Director, representative of Federation of Indian Exports Organization (FIEO), New
Delhi, Member.

13. Shri Shantanu Bhadkamkar, representative of Association of Multi-modal Transport Operators of India
(AMTOI), Mumbai., Member.

14. Mr. Arun Sharma, Executive Chairman, Indian Register of Shipping (IRS), Mumbai, Member.
15. Dr. K. Murali, Professor, Department of Ocean Engineering, IIT, Madras, Member.
16. CMD, Cochin Shipyard Limited, Member.
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[F. No. ST-16011/4/2016-MA]
VIKRAM SINGH, Jt. Secy.
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